
GOVERNMENT OF MANIPUR 
OFFICE OF THE DEPUTY COMMISSIONER: THOUBAL 

NOTICE FOR APPOINTMENT OF ADMINISTRATIVE COMMITTEES OF GRAM PANCHAYATS 
Thoubal. the 27th April. 2026 

No. DC/TBL/AM-COM/2025-26(PT): In pursuance of the Secretariat: Rural Development and 
Panchayati Raj, Government of Manipur (i) letter No.7/1/2022-RD&PR: dated 11th February, 2026 and 
letter of even No. dated 23rd March 2026, regarding Issue of Notifications under Section 22(1)(a)(i) read 
with Section 22( 1 )(b )(i) and Section 109 of Manipur Panchayati Raj Act, 1994 for the constitution of 
Administrative Committee for Gram Panchayats and (ii) Letter No. SEC-704/2/2026-RD and PR-RD&PR 
dated 27th April, 2026 of Secretariat: Rural Development & Panchayati Raj Department Government of 
Manipur conveying administrative approval for appointment as Chairpersons/Members of the 
Administrative Committee for Gram Panchayats in respect of Thoubal District, I, the undersigned in the 
capacity of Deputy Commissioner, Thoubal District, hereby appoint the Administrative Committees of the 
Gram Panchayats of Thoubal District under Section 22(1)(a)(i) read with Section 22(1)(b)(i) and Section 
109 of Manipur Panchayati Raj Act, 1994, enclosed herewith as ANNEXURE-1 with the administrative 
approval of the State Government. 

2. The term of the Administrative Committee for each Gram Panchayat will be for a period of 6 (Six) 
months or till the notification of the 6th General Panchayat Election as issued by the State Election 
Commission, Manipur, whichever is earlier. 

~~~\'{\'VU 'Yb 

(Yumnam Robita,IAS) 
Deputy Commissioner, Thoubal 

Copy to: -

1) Secretary to Hon'ble Governor of Manipur. 
2) Secretary to Hon'ble Chief Minister, Manipur 
3) PPS to all Hon'ble Ministers, Manipur 
4) PPS to all Hon'ble MLAs, Manipur 
5) Staff Officer to Chief Secretary, Government of Manipur. 
6) PS to Principal Secretary (Law), Government of Manipur. 
7) PS to Commissioner (RD&PR), Government of Manipur. 
8) Director (Printing & Stationary), Manipur, for publication in the 

Manipur Gazette Extra ordinary. 
9) Director (RD&PR), Manipur. 
10) Secretary, State Election Commission, Manipur. 
11) Relevant File. 




















































